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The Poncipal District & Sessions ludge,

South-West District, Dwarka Courls Complex,
New Dethi.

The Principal District & Sessions Judge,
Shahdara District, Karkardooma Courts Complex,
Delhi -

The Principal District & Sessions Judge,

South East District, Saket Courts Complex,
New Delhi.

The Principat District & Sessions Judge,
West District, Tis Hazari Courts,
Delhi.

The Principal District & Sessions judge,

New Delhi District, Patiala House Courts,
New Delhi,

3 The Principal District & Sessions Judge,

North-West District, Rohini Courts Complex,
Oethi.

G The Principal District & Sessions Judge,
North District, Rohini Courts,
Delhi.

10.  The Principal District & Sessions Judge,

North-East District, Karkardooma Courts Complex,
Delhi.
11. The Principal District & Sessions Judge cum Special Judge (PC Act) CBI,
Rouse Avenue Court Complex,
New Delhi.
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12. The Principal Oistrict & Sessions Judge(Officiating),
South District, Saket Courts Complex,
New Delht.

sub: Direct recruitment in Grade-lll of Tripura Judiclal Service.

ir/Madam, . - o ,
i ll am directed to forward herewith a copy of advertisement (eLelved frgm the fl-lghb(.o:::ot:‘
Tripura, Agartata for filling up of 11 vacancies In Grade-lIl of Tripura J\lcluc}nl suv:\“ W:emm;s
rclcpruiu:ncn; and 1o request that it may be displayed at some conspicuOus placle .m \de cﬂ:empem e
tor miormation of all concerned. it is further requested that the copy c;l the sén;d r«: fvoe' ning e

i i ]
f the respective Bar Association of your
e lorwarded to the Secrelary o Yo A e

Msglbl /c:rt‘ulali(m it may please bu noted that the lasl date of submission at online app
publiony " . 5
16.08.2022 till 4;00 P.M

Yours faithfully,
= u.l~ ”
At
Deputy Registrar (Exams.-DHIS & DJS)
for Reglstrar General

OTFICE OX THE PRINCIPAL DISTRICT & SESSIONS JUDGE(H.Q.): DELHI
5538 - 36

On e Adv./Gaz../2022 Dated, Delhi the 23J{H_ 1022

Copy forwarded along with its enclosure for information and necessary action to:-

1~ The Officer In-charge, Website Committee, English/Hindi, Tis Hazari Court, Delhi with the request to upload the
same on the website.

2. The Administrative Officer, R&I Branch, Central District, Tis Hazari Courts, Delhi with the request to display the
same on the Notice Board and conspicuous part of the court complex.
3. The Hony. Secretary, Dethi Bar Association, Tis Hazari Court, Delhi for wide publicity /circulation..
4.  LAYERS Section, for uploading on LAYERS.
W
25\
(Deepak Dabas)

Link Officer-In-Charge (Judicial Branch, HQs)
For Principal District & Sessions Judge (HQs): Delhi
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HIGH COURT OF TRIPURA

| AGARTALA
No.FA1(14)-1C2021-22/ [ £ 95§ Dated, Agartala, the 13™ July, 2022

Advertisement No.01/2022
(For recruitment in Grade-II1 of Tripura Judicial Service)

Online applications are invited from the cligible candidates who have not
completed 35 years of age (in case of General candidates) and 38 years of age (in casc ol
.\'clu"\lulcd I'ribes and Scheduled Castes candidates) as on the last date bﬁxcd lkn" the
receipt oF onfine applications for filling up ol 11(eleven) vacancies in Grade-1il of
lnp_ura Judicial Service in accordance with the provisions of the Fripura Judiciai
Scr\'lcc Rules. 2003 (as amended from time to time) in the scale of pay of I27700-770-
33090-920-40450-1080-44770/-  (Unrevised) per month plus other allowances as
admissible under the Rules in foree.

Out of TT (eleven) posts. 06 posts are reserved for Scheduled Tribes category. 04
posts are reserved for Scheduled Castes and 01 post is reserved for UR Category.

There shall be 1(one) post reserved for the PWD (locomotor) horizontally,
having prescribed percentage of such disability as defined in Section 2(r) of the
Rights of Persons with Disabilities Act, 2016.

Number of posts advertised is likely to be increasced.

If no suitable candidate is found from the reserved categories as aforesaid,
the posts will be filled up by the candidates other than those of the Scheduled Tribes
and Scheduled Castes as per Rules.

If candidate against the vacancy reserved for persons with locomotor
disability is not available, the sume would be filled up by a candidate not suffering
from such disability and belonging to the category for which such post is available.

ST/SC candidates of other States should apply as gencral candidate along
with application fees prescribed for general candidate,

lhe application fee for UR category applicant is I500/-(Rupees five hundred
onlv) and that of reserved category (ST/SC/PWD) applicant is 250/~ (Rupees two
hundred fifty only). Fees once deposited will not be refunded or adjusted for any other
recruitment  in future.  Candidates are to  deposit fees by using Credit Card
(VisarMaster/Rupay). Net Banking. Debit Card(Visa/Master/Rupay). Wallets & Cash
Cards & UPEonly. No other mode of payment will be aceepted. Bank charge may apply.

A candidate must be a citizen of India as defined in Articles S & 6 of the
Constitution of India and must be a holder of Degree in Law from a recognized
University established by Law in India,

The candidates shall have to appear in a Preliminary Written LExamination

(Sereening test) of objective questions of 100 marks which will cover General,
Knowledge. Aptitude, English. Constitution of India, Code of Civil Procedure. Code of

Criminal Procedure. Transfer of Property Act, Indian Contract Act. Indian Penal Code.
dndian Fvidence Act. Law of Torts & local laws of Tripura and General category
candidates who obtain 60% or more marks and the candidates of reserved categorics who
obtain 50% or more marks in the Preliminary Fxamination shall be eligible for appearing
in the Final Written I'samination,
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Successtul candidates i the Final Written Examination shall be called for
“Interviews Viva Voce. General category candidates who obtain 60% or more marks and
candidates of reserved categories who obtain 50% or more marks in the Final Written
Fxamination shall be cligible for Viva voce.

‘ Candidates shall have to appear in the Preliminary Written Lixamination, Final
Written Fxamination and Viva Voce at their own expenses as and when called for. Mere
seleetion would not per se entitle a candidate to claim appointment.

IMPORTANT NOTES

i) Online Application:

) Candidates have to submit application through Online Application Portal only.
['he Thigh Court will not entertain any hard copy application. Before submission
of online application. the candidates are to read the instructions carefully in the
“How to Apply” segment ol the Online Application Portal,

b)  Online Application Portal will be available on the [ligh Court website
(hitps://the.nicin) from 21.07.2022 to 16.08.2022. To apply the candidates
have to click on the *Reeruitment [Online Application]’ tab in the 1lome page
ol the High Court’s website.

¢) - Candidates should avoid submitting multiple applications. However. due to any
unavoidable circumstances. i any candidate submits multiple applications then
hesshe must ensure that the application with latest Registration Number is
complete in all respect. ‘

d)In case of multiple applications, the application with the latest Registration
Number shall only be entertained by the High Court and {ee paid against one

§ Registration Number shall not be adjusted against any other Registration
Number.
i) Candidates who score pass marks or more in the Preliminary - Written

Examination  will  be  asked  for scrutiny  of  original  marks-shevts/
certificates/documents. 11 the candidate fulfils the criteria of his/her candidature
then hesshe eligible for Final Written Examination,

iii) Fhe candidates already in Government Services shall apply either through proper
channel or attach *No-Objection Certificate” from his/her employer.

. Submission of online apphcat_mn i-__Fif(_)m 2i.()'_i:2022 to 16.08.2622(4.()() P.'M.)‘ i

Last date of finalisation of online | 16.08.2022 (4.00 P.M.) -
_application ‘

Date  of  Preliminary  Written

Fxamination :

Date of downloading of Admit |

Card ;

!
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i
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‘Wil be notified Tafer on.”

Will be notified later on,

Will be mentioned in the Admit Card, ~

Test Centre, time and duration

e e e |
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(D.M.Jamatia)
Registrar General




HIGH COURT OF TRIPURA
. AGARTALA

SYLLABUS OF THE FINAL WRITTEN EXAMINATION FOR THE POSTS IN
GRADE-II| OF TRIPURA JUDICIAL SERVICE.

SYLLABUS

WRITTEN EXAMINATION

i) ENGLISH -100 marks.

(a) Essay Writing
(b) Precise Writing

(c) Grammar ete

i) BENGALI -100 marks

) Translation of an English Passage into Bengali- 25 marks
) Translation of a Bengali Passage into English- 25 marks
) Essay writing- 30 marks

) Report writing to newspaper on social/specific problem to publish it to
draw the attention of the authority- 20 marks.

iii) GENERAL KNOWLEDGE-100 marks:

(a) Obijective Type
(b) Aptitude Test

iv) LAW PAPER-I -100 marks:

) Constitution of India
b) Code of Civil Procedure
c) Transfer of Property Act
d) Indian Contract Act

v) LAW PAPER-Il -100 marks:

(a) indian Penal Code

(b) Criminal Procedure Code
(c) Indian Evidence Act

(d) Law of Torts

INTERVIEW

Interview, Viva-voce - 100 marks.

Minimum qualifying marks in Viva voce: As per Tripura Judicial Service
Rules, 2003 (as amended upto date).

p—= 13|71~
(D.M.Jamatia)
Registrar Generat




